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understaffing. So, in view of this, does
the Railways propose to have some
indepth analysis about the staffing pattem
itself before it goes in for massive
recruitment in the Railways?
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Construction of underpass near
Ultadanga Railway Station
*4. SHRI NILOTPAL BASU: Will

the Minister of RAILWAYS be pleased
to state:

(a)whether it has been decided by the
Railways to construct an underpass near
the Ultadanga Railway Station in West
Bengal;

(b)whether it is a fact that land and part
of the State Govt.'s financial contribution
has been made available to the Railways;

(c) whether it is also a fact that several
dated were indicated by Eastern Railway
to start construction of the project; and

(d) if so, the reason for not starting
the
project so far and the firm schedule for
the
implementation of the project?
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SHRI NILOTPAL BASU: Mr.
Chairman, Sir, I am sorry to say the kind
of statement that has been laid by the
Minister on the Table of the House is a
demonstration of how there can be
misleading and how a total untruth can
come to the House, and when I state the
facts, it will be clear that the privilege of
the House is also encroached upon.

As per the facts given in the statement,
the project which was decided, in
principle, in 1992—this project was
decided in 1992—has not yet started. The
zero date has not yet started. What is the
sequence of events? In the closing part of
(d) of the statement the Minister says,
"The schedule for implementation of the
project can be fixed only after the required
land is made available and the balance
cost of work is deposited by the State
Govemment." Part (a) of my
supplementary is whether it is a fact or not
that all encroachments and all problems
related to land for construction were
cleared in November itself and the
foundation stone-laying ceremony was
held on 30.11.1995. As far as the balance
money is concerned, though the tender
itself was issued on Ist of May, 1995, one
crore of rupees had been given by the
CMDA, the State agency which is
involved there, on 1st of June, 1994. So,
clearly year before the tender had even
been floated, the State Govemment had
deposited the money and it said that there
is no problem of money. As soon as they
inform that money is required, the State
Govemment can given money within
seven days. There are several hon.
Members here who had been Ministers of
the Govemment of India, the Prime
Minister is also here....

MR. CHAIRMAN: Please put your
question.

SHRI NILOTPAL BASU: Sir, this is
very vital. When the Central Government
gives money for a Centrally-sponsored
scheme, it asks for a utilisation certificate
from the State Government Without that
utilisation certificate, the rest of the
money does not go. But, here is a project
for which the State Government had
given part of the money in 1994 and the
work has not yet started. It took one year
just to float the tender. Then they are
saying that work cannot start before the
balance
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money is given. This is the last thing we
expect of a Govemment which day in and
day out speaks of a new federal culture that
will come in the Govenment. My point is
this. Even the Railway Minister had told to
Shri Gurudas Das Gupta way back in 1995
that work would start after the monsoon of
1995, but so far the work has not started and
we get this kind of a reply from them. So, I
want to know whether the Minister would
institute an inquiry to find out who is
responsible for this kind of a thing and when
the work would actually start.

THE MINISTER OF RAILWAYS (SHRI
RAM VILAS PASWAN): There is no
question of constitution a commission. AT
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TSN @l &} feur,esy © fear T € 1 You
have been wrongly informed.

SHRI NILOTPAL BASU: It was in May
1995.
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Railways are not at fault. It is the State
Govemment which has to hand over land.

ISP S ST ¥ MY b THDT farar
EIRTT tomorrow itself the work will start.
Where are the Railways at fault?

MR. CHAIRMAN:
supplementary, please.

SHRI NILOTPAL BASU: Sir, before
I put my second supplementary
...(Interruptions)...

MR. CHAIRMAN: Make it brief and
do not make a speech.

SHRI NILOTPAL BASU: Sir, the
kind of information that is supplied to the
Minister, I am sorry to say, is very
wrong. Whatever encroachment problem
there was with regard to land, it has been
cleared by the State Govemment was
back in November 1995. In November
1995 everything was cleared and the
earlier Railway Minister had written a
letter to the hon. Member, Shri Gurudas
Das Gupta, saying that the work would
start after the following monsoon, that is,
in October, 1995. But now the present
Minister is talking of land! The land issue
has been cleared long back. As regards
sewer, I want to mention that there was a
meeting of all the concerned agencies on
the 21st June, 1995 and it was decided to
ensure non-utilisation of the land for
water pipelines, electric cables, telephone
cables, etc. It was also decided that one
channel would have to be dug and the
Railways agreed to it. It was further
decided that the CMDA would coordinate
the shifting of such utilities as and when
the occasion arose. A tender was floated
in May 1995. The Minister is now saying
that the finalisation took place only in
December, 1996. But it was more than
one-and-a-half years ago that a crore of
rupees had been given. At no point of
time did the State Govemment say that
they would not deposit the money but
that the work had to start Without getting
the work started how are they saying that
the work is held up for want of money
from the State Govemment? Sir, this is
very wrong and the Minister should give
a specific assurance to this House as to
when the work is actually going to start.
There is no problem with regard to
money.

Second
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SHRI RAM VILAS PASWAN: As
far as the money is concerned, I have
said that the State Govemment has
categorically assured and that chapter is
over. As far as the sewer question is
concerned, that also is over.
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DR. Y. RADHAKRISHNA MURTHY:
Sir, there is a similar problem at a station
called Khammam in Andhra Pradesh. There is
a long-pending request for an underbridge.
The Municipality paid Rs. 40,000/~ several
months back for conducting a survey of the
place where the underbridge was to be
constructed. All the four Members of
Parliament from the district have also given a
memorandum to the Railway Minister some
time back. But nothing has happened so far.
Sir, I want to know the position in this regard.

SHRI RAM VILAS PASWAN: Sir, at
present I have no information in this regard.
... (Interruptions)....

[21 FEB. 1996]

to Questions 26

MR. CHAIRMAN. It is a specific question.
...(Interruptions)... You. will have to put a
separate question. ...(Interruptions)...
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MR. CHAIRMAN: I am afraid you have to
put a specific question. ...(Interruptions)...This
question relates to a specific subject.
...(Interruptions)... The question relates to

Eastern Railway and West Bengal.

+ [] Translation in Arabic Script.



